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Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

NATIONAL SONG-VANDE MATARAM
Obituary References:
The House paid homage to the persons who had lost their lives in the
BSF aircraft crash at Dwarka, Delhi. Thereafter, the House observed
two minutes silence as a mark of respect for the departed souls.

Sh. Vijender Gupta, Hon’ble Leader of Opposition sought to know
about the fate of the notice of Adjournment Motion (Rule-59).

Hon’ble Speaker stated that he was not allowing the aforesaid notice
given by Sh. Vijender Gupta as the House had been convened to
discuss specific issues.

Motion under Rule-107 :

Shri Manish Sisodia, Dy. Chief Minister moved the following Motion
under Rule-107 of Rules of Procedure and Conduct of Business with
the leave of the House and made a brief statement:

“That this House discuss the situation arising out of the recent
raids by the CBI in the Secretariat of the Government of the
National Capital Territory of Delhi.”

Resolution under Rule-90 :

Sh. Manish Sisodia, Dy. Chief Minister also moved the following

Resolution under Rule-90 of Rules & Procedure and Conduct of

Business with the leave of the House and made a brief statement:

“That having noted with grave concern the serious allegations

regarding irregularities in the functioning of the DDCA, this

House resolves that:

e Pursuant to Section 3 of the Commissions of Inquiry Act,
1952, a Commission of Inquiry be constituted by the
Government of the National Capital Territory of Delhi to
inquire into these allegations.

This House further resolves that:

e The Government may prescribe appropriate terms of reference
for the Commission, as it deems fit.”

The following Members participated in the debate :-

Ms. Alka Lamba

Sh. Anil Kumar Bajpai

Sh. Jagdeep Singh

Sh. Rajender Pal Gautam

Sh. Vijender Garg

Uk



7. Sh. Narayan Dutt Sharma

8. Sh. Jarnail Singh (Tilak Nagar)

9. Sh. Nitin Tyagi

10. Ms. Rakhi Birla

11. Sh. Amanatullah Khan

12. Sh. Saurabh Bhardwaj

13. Sh. Somnath Bharti

14. Sh. Kapil Mishra, Minister of Tourism
15. Sh. Vijender Gupta, Leader of Opposition
16. Sh. Rajesh Gupta

17. Ms. Bhavna Gaur

18. Sh. Gopal Rai, Minister of Transport
19. Sh. Satyendar Jain, Minister of Home

6. 6.00 P.M. Sh. Arvind Kejriwal, Hon’ble Chief Minister replied to the debate.

7. 6.25P.M. Shri Vijender Gupta, Leader of Opposition walked out of the House
in protest

Sh. Arvind Kejriwal, Hon’ble Chief Minister continued his speech.

9. 6.30 P.M. Sh. Manish Sisodia, Hon’ble Dy Chief Minister moved the following
Resolution under Rule-90 with the leave of the House:
“This House takes serious note of the raids conducted by CBI on
15 December, 2015 in the Office of the Hon’ble Chief Minister
located in the Secretariat of the Government of NCT of Delhi.
This House condemns the high handedness of the Government of
India in resorting to such acts which are violative of the federal
structure of the country and the spirit of the Constitution.”
The two Resolutions moved by the Dy. Chief Minister were put to vote
and adopted by voice vote.

10. 6.31 P.M. Announcement by Hon’ble Speaker :

The Chair informed the House that theme based Wall Calendar, Table
Calendar and Diary for use of the Members will be formally released
on 25.12.2015 at 11 AM in the Conference Room, Old Secretariat. The
Hon’ble Chief Minister would be the Chief Guest.

11. 6.32 P.M. The Chair expressed thanks to the Chief Minister, Deputy Chief
Minister, Leader of Opposition, all the Members of the House and
others for their co-operation in smooth conduct of the Session.

12. 6.35 P.M. National Anthem - Jan-Gan-Man.

The Chair adjourned the House sine-die

Delhi Prasanna Kumar Suryadevara
22 December, 2015 Secretary
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